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CP NO.(IB)449/ALD/2019

Sh. Shantam Mandhyan, Advocate for petitioner and Sh. Kartikeya Saran

along with Sh. Varun Singh, Advocates for respondent are present.

Ld. Counsel for the respondent states that the settlement agreement has

already been drawn and the entire payment pursuant to the agreement shall be made

within a week.

Accordingly, put up on 16" March, 2020, as prayed.
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(JUSTICE RAJESH DAYAL KHARE)
MEMBER (J)

Dated: 24.02.2020

Typed by :
Kavypa Prakash Srivastava
{(Stemagrapher)



